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•1692. SHRI C. K. CHANDRAPPAN : 
Will the Minister of FOREIGN TRADE be 
pleased to state:

(a) whether a large number of U.S. 
films glorifying sex, violence and crime are 
being imported into India every year ; and

(b) whether there is any proposal to ban 
the import of such films into the country ?

THE MINISTER OF FOREIGN 
TRADE (SHRI L. N. MISHRA): (a) 
and (b). No, Sir. Under the Cinemato
graph Act of 1952 no film can be exhibited 
publicity without obtaining a certificate from 
the Central Board of Film Censors. The 
Board takes particular 'care to ensure that 
films which offend against decency, and 
morality as well as public order are not 
shown to the public. In view of this the 
question does not arise.

SHRI C. K. CHANDRAPPAN : In 
view of the fact that recently in the Nargar- 
wala bank robbery case, one of the accused 
said to the police that he was inspired by 
seeing foreign films of crime, and several 
such instances happen in our country,—and 
in view also of the fact that these films are 
instigate the people or inspiring or inciting 
the people to commit crimes may I know 
whether the Government would take appro
priate measures to stop the import of such 
films ?

SHRI L. N. MISHRA: I have said 
that there is a Central Board of Film Cen
sors. Before we import any film and before 
it is exhibited, it is first passed by the 
Central Board of Film Censors. Then 
alone can it b* exhibited publicly in the 
country.

SHRI C. K. CHANDRAPPAN: Sir, 
do you think the answer is satisfactory. I 
do not understand. Tney have the regula
tions, and under those regulations, the films 
are exhibited and those films are inspiring 
the people to commit crimes. I am asking 
whether the Government would rcconsider 
it and ban such films.

Secondly, may 1 know whether the 
Government is aware of the fact that so 
many blue films imported from the U.S.A, 
are being exhibited in India, and if so, «hat

SHRI L. N. MISHRA : So far as the 
Central Board of Film Cemores is con
cerned, it is working under the Ministry of
I & B As for the suggestion of the hon. 
Member, I will pass it on to the Board.

About the import of films from America, 
it was discussed in this House only a few 
days back, and I had stated that the agree
ment had expired on the 30th June. We 
aie not going to revive it. But we will 
have some import from the USA also, and 
the point raised by the hon. Member can 
be taken into consideration. I will pass it 
on to the Central Board of Film Censors 
also.
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SHRI DINESH CHANDRA GOS- 
WAM1: In view of the fact that these
Films are very adversely affecting the entire 
way of life of our youth, will the Govern
ment take steps to charge the guide-lines 
regarding the censor policy ?

SHRI L. N. MISHRA : My Ministry 
it not concerned with the guide-lines. I 
can only give the same answer, that I will 
pass it on to the Censor Board and the 
Ministry of Information and Broadcasting.

SHRI SAMAR GUHA : Is it a fact 
that at the Central Advisory Committee 
«m«*% held in 1968 the Vice-Chancellors 
of the different Universities almost unani
mously laid that one of the moat important 
factor* contributing to violence on the part 
of tbe students is the vulgarised films parti
cularly from the United States, and if so, 
may I know whether die Government will 
try to restrict tbese films so as to save our 
smith?

SHRI I~ N. MISHRA: 1 am not 
aware of what ihe hon. Member says. I 
did not attend that meeting. I can only

assure him that I shall ask the Ministry of 
Information and Broadcasting to take note 
of the point raised by the bon. Member.

SHRI S. M. BANERJEE : May I know 
whether the hon Minister is aware that the 
uncensored version of the films which had 
won Academy Awards were shown to Mem
bers of Parliament—we have all seen them, 
indulging Mr. Samar Guha—but that the 
same films are being shown to the people 
after censoring ? Why this discrimination ?

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
HOME AFFAIRS AND MINISTER OF 
INFORMATION AND BROADCASTING 
(SHRIMATI INDIRA GANDHI) : It was 
shown specially for the MPs.

SHRI G. VISHWANATHAN : Such 
violence and crime are not the monopoly 
of English films, they are in the Indian 
films also, Is the Minister aware of the 
demand from the film industry that there 
should not be a total ban on the import of 
American films, and if so, what is the 
reaction of the Government ?

SHRI L. N. MISHRA : We are not 
putting a total ban. The terms and condi
tions of the agreement have to be negotiat
ed. The old agreement has expired on the 
30th June. We have not revived it. We 
have to have a new agreement on the coe
dition that Americans are prepared to pur
chase our films.

Decline in Exports of Textiles and Plan 
to Modernise Exporting Mills

*1693. SHRI DINESH JOARDER : 
Will the Minister of FOREIGN TRADE be 
pleased to state ;

(a) whether our exports of cotton tex
tiles are likely to decline from 1972;

(b) if so, the reasons therefor;
(c) whether Government have any plan 

to modernise the exporting mills with the 
latest machinery in order to enable to 
compete in the international markets ; and

<d) if so, the main features thereof?
THE MINISTER OF FOREIGN 

TRADE (SHRI L. N. MISHRA): (a) Net. 
Sir.




